
 3  Matters  under

 railway  projects  have  been  lying  pending  for
 the  last  several  years  in  North  Bihar.  Survey
 work on  allthese  has  been  completed.  Crores
 of  rupees  were  spent  on  survey  by  the
 Government.  North  Bihar  is  extremely  back-
 ward  in  the  matter  of  transport,  due  to  which
 unemployment  and  poverty  are  increasing
 there.  A  survey  of  Sakri-Hasanpur  railway
 line  and  Darbhanga-Samastipur  B.G.  rail-
 way  line  was  completed  and  work  on  these
 lines  had  commenced  but  later  on  it  was
 shelved.  Therefore,  people  are  agitated  over
 it.  There  are  no  railway  services  worth  the
 name  available  in  North-Bihar.  Trains  do  not
 run  on  time.  People  prefer  travelling  by  bus
 for  lack  of  Super-fast  trains.  Today  3  crore
 people  of  North  Bihar  are  deprived  of  rail
 services.

 Government  of  India  is,  therefore,  re-
 quested  to  restart  the  construction  work  of
 Sakri-Hasanpu:  rail  line  and  Darbhanga-
 Samastipur  B.G.  rail  line  without  any  further
 delay.  With  completion  of  these  projects
 pending  for  a  long  time,  people  will  get
 employment  which  will  bring  economic  pros-
 perity  to  them.

 (v)  Need  to  direct  Jammu  and  Ka-
 shmir  Government  to  provide
 basic  amenities  to  pilgrims  of
 Amarnathji

 SHRI  JAI  PRAKASH  AGARWAL
 (Chandni  Chowk):  Mr.  Deputy  Speaker,  Sir,
 through  you,  |  want  to  draw  the  attention  of
 the  Government  towards  a  very  holy  and
 famous  place  of  pilgrimage,  viz.  Shri  Amar-

 nathji.  A  large  number  of  pilgrims  from  all

 over  the  country  and  foreign  tourists  visit  this
 place  daily.  But  it  is  a  matter  of  regret  that
 basic  amenities  are  not  made  available  there
 to  the  pilgrims  as  a  result  of  which  only  less
 than  half  of  the  devotees,  are  able  to  have
 ‘darshan’  of  Amarnathji.  No  road  has  been
 constructed  there  and  the  track  is  not  suit-
 able  for  being  covered  on  foot.  No  eatables
 are  available  en  route  and  there  are  also  no

 arrangements  for  medical  aid  for  the  pil-
 grims.

 Therefore,  |  urge  upon  the  Central
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 Govemment  to  direct  the  state  Government
 to  remove  these  difficulties  and  provide
 adequate  financial  assistance  to  the  State
 Government  for  constructing  a  road.

 [English}

 (४1)  Need  to  provide  Financial  Assis-
 tance  to  Manipur  to  meet  the
 flood  situation  in  the  State

 SHRIN.  TOMBI  SINGH  (Inner  Manipur):
 Manipur  valley  particularly  the  capital  city,
 Imphal  is  in  the  grip  of  unprecedented  flood
 havoc  these  days  and  there  is  no  sign  of
 early  relief  from  this  crisis  which  has  ren-
 dered  thousands  homeless  and  all  normal
 life  including  road  communication,  business
 activities  and  social  activities;  administra-
 tion,  educational  activities  impossible  in  the
 State  capttal  and  its  suburbs  in  the  Eastern
 and  Western  sector.  The  major  rivers  flow-
 ing  in  the  Manipur  valley  are  abov2  danger
 level  and  the  Nambul  has  overflowed  sub-
 merging  badly  the  Central  and  Western
 portions  of  the  Imphal  city  including the  main
 business  centre  Khawairamband  Bazar.  The
 Imphal  river  banks  had  breached  at  very
 crucial  points  in  the  north  of  Imphal  causing
 flash  floods  in  the  northern  sector  of  the  town
 and  marooning  thousands  of  people  need-
 ing  rescue.  Imphal  East  is  also  flooded  due
 to  breaches  in  the  Iril  river  banks.  The  scene
 is  unprecedented  in  memorable  history  and
 the  the  renef  and  rescue  operations  will  have
 to  be  massive.  The  losses  will  be  colossal.
 Union  Government  is  requested  to  assist  the

 tate  ina  massive  way.  The  Government  is
 also  requested  to  help  the  State  in  taking
 long  term  measures  against  recurrence  of
 such  havocs.

 (vii)  Need  to  increase  the  supply  of
 rice,  oil  and  sugar  to  Kerala

 SHRI  MULLAPPALLY  RAMACHAN-
 DRAN  (Cannanore):  The  staple  food  of  the
 people  of  Kerala  is  rice.  The  people  of  Kerala
 depend  to  a  great  extent  on  the  rice  distrib-
 uted  through  Fair  Price  Shops.  However,  the
 present  allocation  is  insufficient  to  meet  their
 needs.  This  is  also  the  case  with  Palmolien
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 oil.  Coconut  oil  has  become  expensive  for
 the  common  man.  They,  therefore  look  to
 the  Government  to  allocate  sufficient  quan-
 tity  of  rice,  edible  oil  and  sugar.

 1,  therefore,  earnestly  request  the  Govern-
 ment  to  increase  the  allocation  of  rice,  oil  and
 sugar  to  the  State  of  Kerala.  This  request
 may  kindly  be  taken  into  account  on  priority
 so  that  increased  allocation  reaches  the
 people  before  the  Onam  season  which  is  of

 great  importance  in  Kerala.

 12.18  hrs.

 SUPPLEMENTARY  GRANTS -  (GEN-
 ERAL)  1989-90

 (English)

 MR.  DEPUTY  SPEAKER:  The  House

 JULY  31,  1989  for  Grants  ”

 will  now  take  up  Item  No.  8  discussion  and
 voting  on  the  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget  (General) for
 1989-90.

 Motion  moved:

 That  the  respective  supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Account  and  Capital  Account
 shown  in  the  third  column  of  the  Order
 Paper  be  granted  to  the  President  out
 of  the  Consolidated  Fund  of  India  to
 defray  the  charges  that  wili  come  in
 course  of  payment  during  the  year
 ending  31st  day  of  March,  1990  in
 respect  of  the  following  demands  en-
 tered  in  the  second  column  thereof:

 Demand  Nos.  4,  8,  21,  22,  25,  27,  48,
 49,  51,52,  57,  61,  67,  72,  74,  76,  80,
 84,  and  90.”


